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Bharatiya Vidya Bhavan's Public School v. M. Vimala, (Dipankar Datta and Sheel Nagu, JJ.), 2026
SCC OnLine SC 1573

Cosmic CRF Ltd. v. Myotic Trading (P) Ltd., (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 1569

Pazhanathal v. Alamathal, (Sanjay Karol and N. Ketiswar Singh, JJ.), 2026 SCC OnLine SC 1575

Reliance Industries Ltd. v. NTPC Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1579

Sameem Begum v. K. Venkat Swamy, (N. Kotiswar Singh and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 1577

Sheela Gehlot v. Mohini Hardayal Singh, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine
SC 1578

Sneha Shankar Katariya v. Subhash Tipanna Nelge, (J.B. Pardiwala and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 1572

Sudhir Yadav v. State of Bihar, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1574

Taher Vajiyuddin Rangwala v. State of Gujarat, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnlLine SC 1576

U.P. Public Service Commission v. Sunil Kumar Singh, (Dipankar Datta and Sheel Nagu, JJ.), 2026
SCC OnLine SC 1571

Allahabad High Court [32]

Anoop Kumar Mishra v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 25937

Anurag Dubey v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 25911

Arpit Gupta v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All
25915

Ashoka Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25925

B.L. Agro Industries Ltd. v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary,
J1.), 2026 SCC OnLine All 25938

Beni Prasad v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 25909

D.K. Automobiles v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnlLine All 25935

Deep Gas Agency v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25933

Deshraj Tyagi v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
25918

Durga Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25932

Gautam Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 25907
Gyanchand v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 25914

Hari Subhadra Indane Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.),
2026 SCC OnLine All 25927
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Harish Chandra v. State, (Salil Kumar Rai and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
25913

J.C. Bharat Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, J1J.), 2026 SCC
OnLine All 25929

Jhunsi Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25930

Kanti Kumar v. Board of Revenue, (Arun Kumar, J.), 2026 SCC OnLine All 25920

Mainpuri Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25934

Niramal Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25931

Ram Autar Singh Yadav v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC
OnLine All 25919

Ram Autar Singh v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All
25912

Ram Pratap Singh v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 25910

Ramlakhan Gas Service Holagarh v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.),
2026 SCC OnlLine All 25926

Sanjeev Agarwal v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 25908
Sikari Khurd Indane Sewa v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026

SCC OnlLine All 25923

Surajpur Indane Gas Sewa v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026
SCC OnlLine All 25922

Udaiveer Indane Sewa v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25924

Vijay Gas Service v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 25928

Vikramaditya Gas Agencies v. Union of India, (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026
SCC OnlLine All 25921

Vineet Pandey v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 25936

Vipin Mishra v. Union of India, (Irshad Ali, J.), 2026 SCC OnLine All 25916
Yadvendra Singh v. Union of India, (Anish Kumar Gupta, J.), 2026 SCC OnLine All 25917

Andhra Pradesh High Court [1]
Sankula Nagarjuna v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 5227

Bombay High Court [42]

A v. State of Maharashtra, (Sharmila U. Deshmukh and Neeraj P. Dhote, JJ.), 2026 SCC OnLine Bom
9150

Ajay Ashok Bankar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9134
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Amjat Khan Anwar Khan v. State of Maharashtra, (Hiten S. Venegaonkar, J.), 2026 SCC OnLine
Bom 9148

Amol Subhash Sawade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9117
Ashok Kumar v. Urmila Umakant Jaiswal, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 9153
Bhagwan Bhaskar Dakle v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9139
Bhagwan Vitthalrao Yemul v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9122
Bhaskar Yadav Jaibhaye v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9125

Cadila Pharmaceuticals Ltd. v. Food and Drug Administration, (Ravindra V. Ghuge, ACJ. and
Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 9155

Firoz Nabab Shaikh v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9140

Godaji Annasaheb Langar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 9133

Jhang Union International LLC FZ v. LPG Amir Gas, (Abhay Ahuja, J.), 2026 SCC OnLine Bom
9136

Kaushikbhai Dayarambhai Pandya v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine
Bom 9147

Kiran Mayanji Pathare v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom
9131

Mahesh Kashinath Kale v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom
9128

Manish v. Vice-Chairman/Member-Secretary, (Urmila Joshi-Phalke and Raj D. Wakode, JJ.), 2026
SCC OnLine Bom 9152

Municipal Corpn. of Greater Mumbai v. State of Maharashtra, (Ravindra V. Ghuge, Acting C.J. and
Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 9149

Nagnath Vishwanath Dhonde v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 9144

Namdeo v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 9151

Newkem Products Corpn. v. Municipal Corpn. of Greater Mumbai, (Ravindra V. Ghuge, Acting C.J.
and Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 9154

Nilesh Kantilal Panchal v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9118
Parabai v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9130
Pawan Sitaram Pardhi v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9119
Prasad Dilip Rochkari v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9116

Rajul Patel aka Rajul H. Kapadia v. Ajay Mody, (Shonali K. Dighe, J.), 2026 SCC OnLine Bom
9137

Ram Arun Gitte v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9124

Sagar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9132

Sajed v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9129

Sajid Mehboob Pathan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9126
Sevak Shankar Jadhav v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnlLine Bom 9146
Shamal v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9138
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Siddharth Vaijnath Ujagare v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9121

Sidharth Sudam Bhalerao v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom
9145

Sk. Yusuf Shaikh Sheru Aatar v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9123
Smith v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9143

State of Maharashtra v. Dilip Arun Rathod, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9127
Suresh v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9141

Umesh v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 9135

Union of India v. State of Maharashtra, (Alok Aradhe, C.J. and M.S. Karnik, J.), 2025 SCC OnLine
Bom 6658

Union of India v. State of Maharashtra, (Dipankar Datta, C.J. and G.S. Kulkarni, J.), 2022 SCC
OnLine Bom 12168

Vinayak Uddhavrao Pandit v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9142
Yogesh Madhukar Kamble v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9120

Calcutta High Court [54]
Abdus Salam Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 11813
Anil Kanta Datta v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11808
Badal Jana v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 11800

Bengal National Chamber of Commerce & Industries v. State of W.B., (Saugata Bhattacharyya, J.),
2026 SCC OnLine Cal 11806

Canara Bank v. DM, Bankura, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 11811

Dhurjati Dasgupta v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
11828

Dipak Kumar Maji v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11817
Gouri Biswas v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11822

Gouri Sankar Banerjee v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
11830

Hemanta Mondal v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 11798

Indra Pal Singh v. Union of India, (Rajasekhar Mantha and Partha Sarathi Sen, JJ.), 2026 SCC
OnLine Cal 11819

Indusind Gen. Ins. Co. Ltd. v. Jaya Dey, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 11793
Jiten Bhui v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11827
Karan Singh, In re, (Arijit Banerjee, J.), 2026 SCC OnLine Cal 11786

Manoj Kumar Saha v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11812

Maya Singh v. W.B. State Electricity Distribution Co. Ltd., (Om Narayan Rai, J.), 2026 SCC OnLine
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Mecon Ltd. v. Union of India, (Anuj Singh and Arindam Mukherjee, JJ.), 2026 SCC OnLine Cal
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